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produced when the proposed Salt Fac-

tory at Contai in the district of Midna-

ﬂ“-; (West Bengal) will start work-
g?

(b) Wil pit brine or solar evapora-
taken

tion system be up there?
(c) How much salt is imported at
present into Wi Bengal annually

est
from other States in India?

(d) Are the salt regquirements of
Assam and Nepal met through the
State of West Bengal?

(e) How does the per capita con-
sumption of salt in West Bengal com-
pare with that of the other States?

The Minister of Production (Shri K.
C. Reddy): (a) The projeet which Tras
not been fully examirned, is to produce
agsnromte‘ly 54 lakh maunds per an-
n

(b) Solar evaporatipn.

{c) About 117 lakh maunds from the
West Coast (Saurashtra, Kuich and
Mithapur) and 17 lakh maunds from
Tuticorin were imported into West
Bengal during the calendar year 1951.
. (d) Yes.

(e) The per capita consumption in
West Bengal has been estimated at
about 14 lbs. per annum as in all other
States except Bombay and Madras (in-
cluding  Travancore-Cochin  State)
where it has been estimated at 12-7 and

bs. respectively.
TrTaNIUM OXIDE
246. Kumari Annie Mascarene: Will
the Minister of and Indus-
fry be pleased to state:

(a) what is the quantity of Tita-
nium Oxide imported into India;

(b) what are the purposes for which
imported;

.

it is im _
(c) from where it is imported; and
(d) what is its price per ton?

a.ldln—

(b) Principally for use as white
ment in the paint industry. sle-

(c) M from the UK. and Wi
c. ;inl.v (]

(d) Present landed costs are:—
U.K. product Rs. 2,480 per ton.
German product Rs. 2,780 per ton.
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ILMENTTE (EXPORT)

(a) how many tons of Ilmenite are
from Iudia and to which
countries;
(b) what is its price per ton; and
(c) which are the States which sup-
ply this mineral sand?

The Minister of Commerce” and In-
dustry (Shri T. T. KErishnamachari):

1949 2,65,220 tons of ore,
1950 2,38,090 tons of ore.
1951 2,40,967 tons of ore.
1952 (January to
October) 1,34,855 tons of ore.
The countries to which the ore is
exported are USA., UK., Japan,
Italy and France, the first two coun-
tries being the largest purchasers.
(b) The export prloe ranges from
Rs. 25 to Rs. 30 per ton
(¢) The bulk of leemte sand is sup-
plied by the Travancore-Cochin State.
It is also available in small quantities
in the States of Bombay, Madras and

ExPORT QuoTA FOR ONIONS
m Shri Nambiar: Will the‘M.i.nls-
and Industry

of
pleued to state:

(n) what quanm;y of onions is allot-
ted for export in the period of July
to December, 1952 within the jurisdic-
tion of the Madras Deputy Con-
troller of Exports;

(b) what quantity has ﬂreadt{mbeen
distributed to the

exporters b,

putvChiefControlLerotExport:
ras, for this period; and

(c) whether it is a fact that 15 per
cent of the basic period’s total export
has been distributed to the exporters
and if so, on what basis
ugewnsxm'ivedat’

The Minister of Commerce (Shrl
Earmarkar): (a) 6,500 tons.

(b) 5,583 tons.

(c) Yes, After reserving a mini-
mum of 5 tons each for petty estab-
lished shippers the balance avallable
for distribution worked to 15 per cent.
of basic exports of the remaining ship-
pers.

Dnsrrackp PersoNs’ SHOPE BURNT IN
Fmme AccopENt

249, Shei Basappe: Will the Minister
lahllmhﬁ. be pleased to state:
(a) whether there was a fire acci-

dent sbout two to three months back
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;in Irwin Road, New Delhi, as & result
.of which nearly ten shops of displac-
-ed persons were burnt to ashes and
_ﬁ)l;;pmy worth about Rs. 15,000 was

(b) if so, what was the reason for
:the fire accident;

(¢) whether ation has
! been paid to theaﬁlgplacegms rsons who
:have lost their goods;

(d) whether any other shops have
. been provided for them to carry on
‘their trade and if so, how many per-
.sons have been so provided and
: where?

The Minister of Rehabilitation (Shri
1‘:‘ P. Jain): (a) ttod(c)l c‘:d fire involv-
‘ing ten shops o ispla persons
broke out on the Irwin Road on the
night between 18/19th August, 1952,
of the property lost by dispiaced shop
-0 property lost by displac op-
. keepers due to this fire, 8 of these
shops were insured for Rs. 71,000
- against which the Insurance Companies

have already paid Rs. 47,800 as
- compensation. The two uninsured
.shops had been sublet by the

Municipal allottees to unauthori-
sed partiess. In one of these
two shops there was only some
- furniture. In the other the total esti-
mated stock value was not worth more
than Rs. 500 and much of his pro-
- perty was salv. It has not beem
_gomibletoin te the cause of the
. fire,

(d) Two the sleers are re-
ported to h acq shops in
+ Ghaffar Market and Irwin Road and
- another has jointed in the business of
" his son in Ghaffar Market. Two were
unauthorised sub-lettees and have no
~claim for alternative accommodation.
"'The case of the remaining five shop-

commy
* the New Delhi Municipal Committee
Hrai ¥ fog e
Wo. it q1Te gAo Fag: v fmfw
- EeTwea AWy TOC HAT 97 T@er
P F & fir g% g &1 e fead
‘TR gEhww kg §, W
: T, &% & fggw ¥ feoa femmr o
9T sk ot & T W gerfeny
TET ¥ O ¥ fwg ferr @ dar g
TN wRIE?
mmm&%m
- A statement containing the required
L is placed on the
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of the House [See Appendix' IV,
annexure No. 30].

ImMPORT OF TEXTILES
251. Pr. Jatav-vir: Will the Minis-
and be

ter of
to state the quantity of mill-
made cotton, silken and woo cloths
into India from U and

other foreign countries duri.ng the last
two years?

given in the attached statement.
[See Appendix IV, annexure No. 31]

MPs’ Frars

252. Shri U. M. Trivedi: (a) Will the
Minister of Works, Housing and Sup-
ply be pleased to state how many
M.Ps' flats were vacated by the M.Ps'
after the last session? .

(b) How many of such vacated flats-
were let out to non-M.Ps. and on what
terms?

(¢) What was the rent charged for
these flats from the non-MPs.?

The Minister of Works, Housing
()7§ ¢ ¥
a

(b) 29 flatg 'were allotted to Gov-
e.rnment officers during the non-ses-
ﬁnod on the condition that they
vacated at short notice, if

(c) Standard rent under F.R.—
45-A subiect to a maximum of 10
per cent. of the officers’ emolmnents
was charged for the buildings. Furnj-
ture and_ additional services were
charged for in addition.

Crote CoNTROL
253. Shri N. L. Joshi: (a) Will the
Minister of Commerce and Industry

be pleased to state what are the varie-
ties of cloth on which con is main-
tained?

(b) What are the varieties which
are decontrolled?

(c) What is the pmporuon of in-
crease or decrease in uction of the
varieties mentioned in parts (a) and
{b) above in the year 1952 as compar-
ed to the production flgures for the
year 19517

Minister of Commerce and In-
dustry (Shri T. T. m.lnuhrl)'
{a) to (c). A statement is laid on
Table of the House. [See Appendlx
IV, annexure No 32].





